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G) 
O.A. 249/86  

- 	 COAM : (1) Hon'ble Mr. P.H. Trivedi ( Vice Chairm 	) 

- 	 (2) Hai'ble Mr. P.M. Joshi ( Judicial Member ) 

Neither the 	 applicsat nor the counsel, Mr. 

Thakkar is present. 	ven in view of the order already 

on 12-1-85 the present application does not survive. 
such formal order hssed tie passed toda3r,i1e ap 

1-8-86 	stands disposed off with no order as to cost 
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